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िनधा�रण वष�/Assessment Year: 2019-20 
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(अपीलाथ�/Appellant)     (��यथ�/Respondent) 

 

अपीलाथ�  क�  ओर स/े Appellant by : Mr.S.P. Chidambaram, 

Advocate for Mr. D. Anand, 

Advocate 
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आदशे / O R D E R 

PER ABY T. VARKEY, JM: 

 This is an appeal preferred by the assessee against the order of the 

Learned Commissioner of Income Tax (Exemptions), (hereinafter referred 

to as “the Ld.CIT(E)”), Chennai, dated 29.05.2023 for assessment year 

(hereinafter referred to as ‘AY‘) 2019-20. 

2. At the outset, the Ld.AR of the assessee has placed a letter from 

assessee dated 09.05.2025, which conveys the assessee’s desire to 

withdraw the appeal. 
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3. Per contra, the Ld.DR doesn’t object to the proposal of the assessee 

to withdraw the appeal; and after hearing both sides and considering the 

affidavit as well as the application filed by the assessee for condonation of 

delay in filing of the instant appeal, we condoned the same i.e. delay of 

‘403’ days in filing of appeal; and admit the appeal; and also taking note 

of the contents of the letter dated 09.05.2025 viz., request for withdrawal 

of the appeal, we allow the same i.e. the assessee is allowed to withdraw 

the appeal.  

4. In the result, appeal filed by the assessee is dismissed as 

withdrawn.  

 Order pronounced on the 08th day of May, 2025, in Chennai.  

 

Sd/- 
(अिमताभ शु�ा) 

 (AMITABH SHUKLA) 

लेखा सद�य/ACCOUNTANT MEMBER 

 

 Sd/- 

(एबी टी.  वक
) 

(ABY T. VARKEY) 

�याियक सद�य/JUDICIAL MEMBER 

 

 चे	ई/Chennai,  

!दनांक/Dated: 08th May, 2025.   
TLN 
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